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Fifteenth Report of Business Advisory Committee

Fifteenth Meeting of Business Advisory Committee held on
Friday 14t March, 2008 at 10.00 A.M.

I Address of the Hom’ble Lieutemant Governor: The Committee

accepted the proposal that the Hon’ble Lieutenant Governor address the
House on 17t March, 2008 at 11.00 A.M.

II. Homage to Martyrs: The Committee has decided to pay homage

to Martyrs- Saheed Bhagat Singh, Rajguru, Sukhdev on 20.03.2008.

Ill._Reports of the Committees: The Committee has decided that the
following reports of the Committee presented and adopted by the House;

IOLEn Bl D e

Fifteenth Report of the Business Advisory Committee.
Twelfth Report of Committee on Private Bills and Resolution.
Third Report of Committee on Government Assurances.
First Report of Committee on Rural Development.

First Report of Committee on Women and Child Welfare.
Fourth, Fifth & Sixth Reports of Public Accounts Committee.
Third Report of Committee on Government Undertaking.

IV. Government Business:

i]

The Cabinet has proposed to present the Budget of Delhi
Government for the financial year 2008-09 on 24t March,
2008 which will be passed on 27% March, 2008 after
discussion. The Committee agreed to the proposal.

The Committee has decided that two Governments Bills are
introduced in previous session will be listed for consideration
in this Session:

A. The Delhi Prevention of Defacement of Property Bill-2007.
B. The L.I.I.T. -Delhi Bill, 2007.




V. Other Business:

The Committee was informed that Seventy Five notices of Short
Duration Discussion have been received from Hon’ble Members. The
Committee decided that following issues would be discussed in the
ensuing session as under:

Sl. No. | Name of Member | Subject Date
1. Dr. Jagdish Sealing problem | 31.03.08
Mukhi in Delhi.
Shri Dharam
Deo Solanki
Shri S.P.
Ratawal
2 Shri Vijay Jolly | Water- 01.04.08
Shri Puran Crisis in Capital
Chand Yogi
Shri O.P.Babber
03. P Power crisis and | 02.04.08
Harshvardhan problem arising
Shri S.P. out of the
Ratawal privatization of
Shri Moti Lal power in Delhi
Sodhi
04. Shri Dharam Problems 03.04.08
Deo Solanki relating to
Shri Kulwant unauthorized
Rana colonies
Shri Mohan
Singh Bisht
05. Shri Vijay Jolly | Law & Order 03.04.08
Shri Puran problem in Delhi
Chand Yogi
Shri O.P.Babber

The Committee authorized Shri Ramakant Goswami and in his
absence Shri Sahab Singh Chauhan to present to Report to the House on
the 18th March, 2008.

Delhi,
14th March, 2008

Ch. Prex
Chairman 8 Speaker
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